IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 12.01.2026

SL.|Name of Date of Cou NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid

— Reject
HHHH!!!!!!
c |

BK DALAI 11790/2026|12.01.2026 |ABLAPL/89/2026 |10
|2 'S K DASH |1824/2026|12.0l.2026 ICRP/21/2024 110 | c |
30 PR oRSTA 11932/2026(12.01.2026  We(C) /296/2026 |10 c
4 |H K BHOL 11834/2026(12.01.2026 |WP(C)/27583/2025 |10 | c |
5 |H K BHOL 11835/2026(12.01.2026 |WP(C)/27564/2025 |10 | c |
KARTIK
6  |CHANDRA 1836/2026|12.01.2026  |WP(C)/13190/2025 |[10 c
MOHANTY
A 1877/202612.01.2026 WP (C)/31164/2024 (10 c
|8 |s.SWAIN 11893/2026|12.01.2026 |FAO/527/2025 0 | c |
|9 |K.K.MOHANTY |1901/2026|12.01.2026 |TRP(C)/428/2025 |10 | c |
10 |A.K.BARIK 11906/202612.01.2026 |FAO/448/2025 0 | c |
11 |N.K.SATAPATHY|1908/2026|12.01.2026 |FAO/281/2025 0 | c |
STHITT ‘
12 |PRAGYAN 1917/2026|12.01.2026  |CRLMC/26/2026 10 c
SUNANDINI
|13 |P.K.ROUTRAY |1920/2026|12.01.2026 |CRLA/1490/2025 |10 | c |
14 |s. M. SINGH |1930/2026|12.01.2026 |WP(C)/233/2026 |10 | lc |
15 |S. M. SINGH |1931/2026|12.01.2026 |WP(C)/230/2026 |10 | lc |
16 |S. M. SINGH |1933/2026|12.01.2026 |WP(C)/228/2026 |10 | lc |
17 piohl KOMER 1193672026 (12.01.2026 WP (C) /3438072025 |10 c
|18 |P K PARIDA  |1937/2026|12.01.2026 |MACA/1315/2017 |10 | c |
|19 |DILLIP SAMAL |1940/2026|12.01.2026 |WP(C)/16339/2024 |10 | c |
20 |TRRNOD KOMAR 11942/202612.01.2026 e (C)/406/2026 |10 c
21 |sc DasH 1954/2026|12.01.2026 |ABLAPL/12903/2025|10 | c |
22 |a paNDA 1955/2026|12.01.2026 |ABLAPL/8114/2024 |10 | c |
23 |AK ROUT 11965/202612.01.2026  |ABLAPL/15049/2025(10 | c |
24 |CR KAR 1980/2026|12.01.2026 |ABLAPL/143/2026 |10 | c |
25 |D SAMAL 1982/2026|12.01.2026 |WP(C)/11777/2018 |7 | v |
26 |R M NAYAK 1983/2026|12.01.2026 |WP(C)/4752/2019 |7 | v |
27 |R M NAYAK 1984/2026|12.01.2026 |WP(C)/4752/2019 |7 | u |
28 |s MALLICK 11985/202612.01.2026  |[CRLMC/2331/2016 |10 | u |




6.00,3%6
29 |B BARIK 1986/2026/12.01.2026  |ABLAPL/5002/2025 |7 PAPER LESS U
3.00,3*3
30 |B BARIK 1987/2026|12.01.2026  |ABLAPL/9100/2025 (10 onpER Lmss U
6.00,3%6
31 |H K PATRA 1988/2026|12.01.2026 |CRLMP/1479/2025 |10 onpER Lpss U
132 |B ROUT 11989/2026|12.01.2026 |WP(C)/35458/2025 |10 | v |
33 |B ROUT 1990/2026|12.01.2026 |CRLREV/878/2025 |10 §A§§§3iﬁss U
4.00,3%4
34 |B ROUT 1991/2026|12.01.2026 |CRLMP/1598/2025 |10 onmr Lgss U
3.00,3*3
35 [B ROUT 1992/2026(12.01.2026 |CRLMP/1588/2025 |10 A
4.00,3%4
36 |B R DALAI 1994/2026|12.01.2026  |WP(C)/35419/2025 (10 e
137 |s BISWAL 11995/2026(12.01.2026 |CRLA/807/2025 10 | u |
138 |S BISWAL 2001/2026(12.01.2026 |CRLREV/669/2025 |10 | u |
139 [s Das\ 2003/2026(12.01.2026 |[RSA/256/2025 10 | u |
140 [s Das 2004/2026|12.01.2026 |[WP(C)/28085/2025 |10 | o |
141 |s Das 2005/2026|12.01.2026 |WP(C)/28055/2025 |10 | o |
142 |s Das 2006/2026(12.01.2026 |CONTC/4571/2025 |10 | u |
|43 |s Das 2008/2026|12.01.2026 |CONTC/4572/2025 |10 | CHE
44 |7 P KAR 2022/2026(12.01.2026 |[WP(C)/431/2026 |10 | |
145 |A K RANA 2023/2026(12.01.2026 |[WP(C)/31365/2025 |10 | S
|46 |M BEHERA 2024/2026(12.01.2026 |[WP(C)/37172/2025 |10 | S
|47 |BAIDYANATH  |2025/2026|12.01.2026 |CRLMC/5409/2025 |10 | S
|48 |J SAHOO 2026/2026(12.01.2026  |[WP(C)/35923/2025 |10 | S
|49 |SARAT SWAIN [2066/2026|12.01.2026 |MACA/443/2018 0 | c |
|50 |U. CHHOTRAY [2071/2026|12.01.2026 |WP(C)/295/2026 |10 | lc |
51 |K.S.DAS 2097/202612.01.2026  |CRLMC/5287/2025 |10 | lc |
52 |H.K.DAS 2101/202612.01.2026 |CRLMC/36/2026 0 | lc |
53 |B. K. PATI  |2108/2026|12.01.2026 |WP(C)/36932/2025 [10 | c |
AJAYA KUMAR
54 | oHAN 2110/2026(12.01.2026 |ABLAPL/135/2026 |10 c
|55 |B. N. SAHU  [2112/2026|12.01.2026 |ABLAPL/80/2026 |7 | o
MANOJ KUMAR
56 [oant 2121/2026|12.01.2026 |WP(C)/312/2026 |7 U
MANOJ KUMAR 4.00,3*4
57 [oant 2122/2026(12.01.2026 WP (C)/320/2026 |7 e
3.00,3*3
58 |B. N. SAHU 2123/2026|12.01.2026  |ABLAPL/10760/2025 |7 PAPER LESS Y
59 |H JENA 2135/202612.01.2026  |0JC/2553/1991 7 | v |
|60 |P K BEHERA  |2136/2026|12.01.2026 |FA0/293/2021 0 | SR
61 |B DAS 2137/2026|12.01.2026 |MATA/107/2023 0 | o
162 |A P SAHOO 2138/2026(12.01.2026 |SA/197/1994 0 | v |
63 |J D MUDULI  [2139/2026|12.01.2026 |WA/3473/2024 0 | o |
64 |J D MUDULI  |2140/2026|12.01.2026 |WP(C)/13607/2019 [10 | |




|65 |A B MALLICK |2141/2026|12.01.2026 |CONTC/10453/2023 |10 | |
66 |H JENA 2143/2026(12.01.2026 [WP(C)/10682/2004 |10 | v |
67 |s NAYAK 2145/2026(12.01.2026 |CRLREV/144/2023 |10 | |
|68 |P BARIK 2147/2026(12.01.2026 |CRP/4/2014 10| v |
|69 |S K MOHAPATRA |2149/2026|12.01.2026 |WP(C)/23689/2017 |10 | |
|70 |S K MOHAPATRA |2150/2026|12.01.2026 |WP(C)/23689/2017 |10 | |
71 |A T NAYAK 2151/2026(12.01.2026 |WP(C)/13988/2025 |10 | v |
|72 |A SUNDARAY  |2153/2026|12.01.2026 |CRLMC/5693/2025 |10 | v |
73 |G.C.JENA 2154/2026|12.01.2026 |WP(C)/23575/2017 |10 | lc |
74 |T BARIK 2155/202612.01.2026 |[CONTC/5699/2025 |10 | v |
175 |R K SAHOO 2157/2026|12.01.2026 |[WP(C)/219/2026 |10 | u |
|76 |S K PARIDA  |2158/2026|12.01.2026 |WP(C)/33255/2025 |10 | S
|77 |P.K.MOHANTY |2159/2026|12.01.2026 |WP(C)/14155/2013 |10 | c |
|78 |R.P.BHAGAT  |2160/2026|12.01.2026 |WP(C)/14448/2015 |10 | c |
79 |S K PARIDA  |2161/2026|12.01.2026 |WP(C)/1413/2025 |10 | o
|80 |H K MOHANTA |2162/2026|12.01.2026 |WP(C)/32476/2025 |10 | S
81 |B DAS 2163/202612.01.2026  |[WP(C)/36551/2025 |10 | v |
182 |C R NAYAK 2164/2026|12.01.2026 |CMP/1762/2025 0 | v
|83 |U CHHOTARAY [2165/2026|12.01.2026 |CONTC/6349/2025 |10 | u |
|84 |U CHHOTARAY [2166/2026|12.01.2026 |CONTC/3158/2025 |10 | u |
|85 |U CHHOTARAY [2167/2026|12.01.2026 |CONTC/6340/2025 |10 | u |
|86 |D sAMAL 2168/2026|12.01.2026 |ABLAPL/13947/2025[10 | o |
187 |s NAYAK 2169/2026|12.01.2026  |CRLA/341/2025 0 | o |
88 |R SAMAL 2173/2026|12.01.2026  |[WP(C)/37089/2025 |10 | o |
|89 |K R MOHANTY [2174/2026|12.01.2026 |WP(C)/31902/2025 |10 | SR
‘90 :Eiﬁ;ﬁR CATRA 2175/2026‘12.01.2026 WP (C) /20751/2025 ‘10 ’ ‘U ‘
91 |R.MALLICK 2176/2026(12.01.2026 |[RSA/277/2024 10 | c |
192 |P.K.SWAIN 2177/2026(12.01.2026 |RSA/9/2024 10 | c |
|93 |SUVENDU BARIK |2182/2026|12.01.2026 |CRLA/1245/2025 |10 | c |
gq R 2183/2026/12.01.2026 |CRLMP/1605/2025 |10 c

|95 |A. MOHANTY  |2184/2026|12.01.2026 |CRLMP/1604/2025 |10 | lc |
96 | PR 10185/202612.01.2026  |CRLMP/1608/2025 |10 c

97 | A 2186/2026(12.01.2026 |CRLMP/1613/2025 |10 c

og |ShOIEBRETA 10187/2026(12.01.2026  |CRLMP/1618/2025 |10 c

|99 |BALARAM SINGH |2190/2026|12.01.2026 |CRLMP/1739/2025 |10 | c |
1100 |S. S. SWAIN [2192/2026|12.01.2026 |CRLMP/1749/2025 [10 | lc |
101 |N. C. SINHA [2195/2026|12.01.2026 |CMP/1375/2025 0 | lc |
1102 |D. BISWAL 2200/2026|12.01.2026 |[WP(C)/156/2026 |10 | lc |
1103 |D. BISWAL 2201/2026|12.01.2026 |WP(C)/122/2026 |10 | lc |
1104 |D. BISWAL 2202/2026|12.01.2026 |WP(C)/10/2026 0 | lc |




A. K.

‘105 SR CHANDAN ‘2203/2026‘12.01.2026 WP (C) /535/2026 ‘10 ‘ ‘c ‘
1106 |P. N. NAYAK |2204/2026|12.01.2026 |[WP(C)/773/2026  [10 | lc |
1107 |S. MITRA 2216/2026(12.01.2026 [WP(C)/60/2026 10| lc |
1108 |S. MITRA 2217/2026(12.01.2026 [WP(C)/179/2026 |10 | lc |
1109 |S. SAMAL 2219/2026(12.01.2026 [WP(C)/447/2026 |10 | lc |
110 |[R. MOHANTY  [2220/2026|12.01.2026 |WP(C)/264/2026 |10 | c |
1111 |D. RAY 2226/2026(12.01.2026 |WP(C)/25040/2023 |10 | c |
112 |D. RAY 2227/2026(12.01.2026 |WP(C)/25040/2023 |10 | c |
113 [B. BEHERA 2228/2026(12.01.2026 |WP(C)/4096/2023 |10 | c |
114 |T R DAS 2229/202612.01.2026  |[CRMC/10215/2001 |7 é;éoo,3*17.oo U

115 |P. K. PATRI  |2232/2026(12.01.2026 |ABLAPL/15025/2025 7 §A22ﬁ3£;ss U

1116 |S. CHOUDHURY [2234/2026|12.01.2026 |ABLAPL/8863/2024 |7 | c |
117 SEENIPASH  12236/2026/12.01.2026  |aBLaPL/12812/2025[10  2-99:37E e

118 |[P. K. PATRI |2237/2026|12.01.2026 |CMP/2131/2025 7 §A22§3£éss U

119 |H. K. PANDA |2238/2026|12.01.2026 |WP(C)/89/2026 0 | c |
1120 |B.K. DALI 2239/2026|12.01.2026 |WP(C)/34461/2025 |10 | c |
121 [M K PANI 2240/2026|12.01.2026 |AHO/155/1993 0 | S
122 |A. MOHANTY  |2241/2026(12.01.2026 |WP(C)/153/2026  [10 | lc |
1123 |M K PANI 2242/2026(12.01.2026 |WP(C)/7620/2015 |10 | SR
124 [K. MANDAL 2243/2026|12.01.2026 |[WP(C)/36910/2025 |10 | c |
1125 [M K PANI 2244/2026(12.01.2026 |CRLREV/998/2017 |10 | SR
1126 | K DAS 2245/2026|12.01.2026 |[WP(C)/21887/2017 |10 | o |
1127 [U K PANDA 2247/2026(12.01.2026 |LAA/44/2015 10 | SR
1128 |S. BARIK 2248/2026(12.01.2026 |WP(C)/36067/2025 |10 | c |
129 M R BEHURA  [2250/2026|12.01.2026 |WP(C)/16026/2019 |10 | SR
1130 [B DASH 2251/2026(12.01.2026 |WP(C)/33078/2023 |10 | o |
1131 |s SAMAL 2252/2026(12.01.2026 |SA/332/1998 0 | |
1132 [N K ROUT 2253/2026(12.01.2026 |WP(C)/1860/2016 |10 | v |
1133 [K K NATH 2254/2026(12.01.2026 |[WP(C)/2589/2007 |10 | u |
134 |S K PRADHAN |2255/2026|12.01.2026 |BLAPL/8057/2022 |10 | v |
1135 |S K MOHARANA |2256/2026|12.01.2026 |WP(C)/18748/2023 [10 | u |
1136 |D SAMAL 2257/2026(12.01.2026 |[WP(C)/9928/2016 |10 | u |
137 |H K MALLICK |2258/2026|12.01.2026 |CONTC/3270/2023 |10 | o
1138 |L D SAHOO 2259/2026|12.01.2026 |WP(C)/19388/2023 |10 | o
1139 |L SAHOO 2260/202612.01.2026 |[WP(C)/691/2026 |10 | u |
1140 |L SAHOO 2261/2026(12.01.2026 |[WP(C)/694/2026 |10 | u |
1141 L SAHOO 2262/2026|12.01.2026 |[WP(C)/712/2026 |10 | v |
1142 |L SAHOO 2263/2026|12.01.2026 |[WP(C)/717/2026 |10 | v |
1143 B R DASH 2264/2026|12.01.2026 |WP(C)/12819/2024 |10 | u |
1144 [P K NAYAK 2265/202612.01.2026 |CONTC/4829/2025 |10 | u |




1145 |S MOHARANA  |2266/2026(12.01.2026 |WP(C)/21938/2025 [10 | v |
1146 K DAS 2267/2026(12.01.2026 |[WP(C)/35643/2025 |10 | |
1147 |A. P. SINGH |2268/2026(12.01.2026 |WP(C)/5213/2025 [10 | lc |
1148 |J R BEHERA  |2269/2026(12.01.2026 |WP(C)/23009/2024 [10 | v |
1149 |B SHARMA 2270/2026(12.01.2026 |WP(C)/25780/2025 |10 | |
150 [B K SWAIN 2271/2026(12.01.2026 |WP(C)/37228/2025 |10 | c |
1151 [P K DAS 2272/2026(12.01.2026 |[BLAPL/11470/2025 |10 | v |
1152 |J R BEHERA  [2273/2026|12.01.2026 |WP(C)/37435/2025 |10 | v |
153 |J R BEHERA  |2274/2026|12.01.2026 |WP(C)/22616/2025 |10 | v |
|154 |H K MALLICK |2275/2026|12.01.2026 |CONTC/6001/2025 |10 | v |
1155 |J P KAR 2276/2026|12.01.2026 |WP(C)/32076/2025 |10 | u |
1156 |J P KAR 2277/2026|12.01.2026 |WP(C)/534/2026 |10 | S
1157 |J P KAR 2278/2026|12.01.2026 |BLAPL/11683/2025 |10 | o
1158 |J P KAR 2279/2026|12.01.2026 |WP(C)/401/2026 |10 | S
1159 |J P KAR 2280/2026|12.01.2026 |WP(C)/274/2026 |10 | o
1160 |J P KAR 2281/2026|12.01.2026 |ABLAPL/169/2026 |10 | S
161 |S K PARIDA  |2282/2026|12.01.2026 |WP(C)/36816/2025 (10 | v |
162 |S K PARIDA  |2283/2026|12.01.2026 |WP(C)/36851/2025 [10 | v |
1163 |S K PARIDA  |2284/2026|12.01.2026 |WP(C)/36866/2025 |10 | o |
164 |S K PARIDA  [2285/2026|12.01.2026 |WP(C)/36838/2025 |10 | o |
1165 |D BISWAL 2286/2026(12.01.2026 |WP(C)/138/2026 |10 | u |
1166 |[S SATAPATHY [2287/2026|12.01.2026 |WP(C)/29220/2024 |10 | o |
1167 |» MOHANTY 2288/2026|12.01.2026 |ABLAPL/12485/2024 |10 | o |
1168 |A MOHANTY 2289/2026|12.01.2026 |ABLAPL/12594/2024 |10 | SR
1169 [N C ROUT 2290/2026(12.01.2026 |WP(C)/37318/2025 |10 | SR
1170 [P K SWAIN 2291/2026|12.01.2026 |[WP(C)/37848/2025 |10 | o |
1171 |[P K SWAIN 2292/2026(12.01.2026 |WP(C)/31479/2025 |10 | |
1172 [P K JENA 2293/2026(12.01.2026 |[WP(C)/36238/2025 |10 | |
1173 |K N SAHOO 2294/2026(12.01.2026  |WP(C)/34448/2025 |10 | v |
1174 [K N SAHOO 2295/2026(12.01.2026  |[WP(C)/31365/2025 |10 | o
1175 [K N SAHOO 2296/2026(12.01.2026 |WP(C)/28864/2025 |10 | o
1176 [K N SAHOO 2297/2026|12.01.2026 |CMP/2044/2025 0 | o
177 B P 2298/2026(12.01.2026 |CONTC/5263/2025 |10 | u |
1178 |S.K.SUNDARA  |2299/2026|12.01.2026 |WP(C)/37617/2025 [10 | c |
[ | | Total 11741

NIC




